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service and. presently wo,rklng as)...,.,...., e in
ghva hefetn bétbw the details of tha assets (tmmo?ab!e, moyablft,,bankfbalance; qb;l _l-": :

myself, my spousa and dependants“
A.  Detplls of moyabla assets

(Assets In joint name Indicating the extent of joint ownership will also have to be

ven s i .
i Ruga Devi Anshukumes Csho kumovi Aditya Q&{
Sr, s T Self” Spons Dependant-1 | Dependant-2;| Depeodant-3:
No. e g N:P::;(’g'; Fﬁ’gma -nna’rr’t'fb zfmf e |
O 90,000| SO00 |  — -
(i) | Deposits In ;
Banks, Financls ‘
Institutions And 30,000 — — pD A
Non-Banking
Financial
Companies
(i) | Bonds, SRR B ]
Dedenturas and - 75"?016’0 f—-‘D e S L
Shares in b ) 'L 6 5 OOO : i
companies
(lv) | Other financlal |afz(r.— |Shi Lic-
Hosaans Annual-1Annual-{ pii
1 PO s
Savings, LIC 1 6,000{1,000
?Oltdes, etc Y(c‘ K\{j'
(v) | Motor Vehicles chag H exo )
533&3',"9?& ) Pylgas-|Maestsg  — = 22
150cC | Scooty.
(vi) | Jewellery (glve L ¢
details of (hold "70} (old 6% el S
weight and gilves— ‘ =23
value) : NOO 99(
(vil) | Other assets, |HO ML |[M)Obile mob?( e
such as values P ;,‘anw s — — b
of clalms /
interests & O 000

Note: Value of Bonds / shares / Debentures as per the latest market value In Stock
Exchange In respect of listed companies and as per books in the case of non listed

companles should be given.
* Dependant here means a person substantially dependent on the income of the

employee.
/)chof// Krmay /47‘



er'sw‘p indicating thi'extent of joint ownershipowall

Dgscrlptlun

Bpnusc Dgpunﬂamt-i
.M ntS)\ k. Hamo

~Bependant-d
Nama

‘Bz, Hame

' ?chulnﬂ'a}und

cation:
- Survey number(
- Extent (Tota).
measurernent)
-Current market value

)

P
G

(n

Nen-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

Dependant-3. |’

(i)

Bulldings {Commerdat
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measuremeant)

- Current market
value

F9-D1gmm
ﬂ@'u?(‘_u Hure.

™ |

i etc,

Houses / Apartments,

- Location(s)

- Survey fdoecr
number({s)

- Extent (Total
measurement)

- Current market

value

(v)

Others (such as

| Ancestual | (G Shles

interest in property)

(2)

1 give herein below

institutions and government dues:-
[Note : Please glve separate details for each item)

the details of my liabilitles-/ overdues to public financial

Hame & address of Bank /

Amount outstanding as

[—sr. Description
i No. Financlal Institutions(s) / O cuiasssrraaabssssens o
Department (2)
(3a) | (1) Loans from Banks SI3Tyi3ihox vidhor: fionded Fodricy 10,74,000/-
URiorL 13ark of Jrae, Somoet| 13, 50,000/

institutions [

(ii) Loans from fipan’clal

{iil) Government Dues!

| (a) dues to departments
i dealing with government

accommodation

'

qo, 0O0/—

Pu!f;ﬂgmuf ueloan(Pujads)

dealing with supply of
water

(b) dues to departments

dealing with supply of
glectricity

(c) dues to departments

/’)){’jm-wff’ /\/L/ M9y ;f?ﬂ"




(d) dues to departments e e
dealing with telephones
(2) dues to departments .
dealing with govemment — F
transport {ncluding ,

ft and hellcopters) :
(f) Oﬂ'aer dues; Ifany 2N T

{b) D) lncbme Te'tx im':luding g .
surr.ha ‘e[Aso indlcate AN -

o A e PaN-APTPR4212L i
which tiicome Tax Retutn
fited. Giva also Permanent-
Accoupt Number (PAN)Y)
(i) Wealth Tax [Also
Indicate the assessment Taian
year upto which Wealth
Tax return filed.]
{1li) Sales Tax [Only in
case of proprietary
business]
(iv) Property Tax =

s Personal Detall

GPF/CPF/PRAN No, :- 11100386341L0-

Gender : (M/F)

patectors = [TTololZ]1L]TIF] 2] wommmm
Class/Group i & (A/B/C)

Cadre i [Oyder [}dmv@?sbﬁb utos g J

(Full Name e.g. B.AS.-Bihar Administrative Service,
B.5.5.- Blhar Secreteriat Service etc.)
Homs District - I 6omo:5!:‘r’/mr J

I hereby declare that tha nbf:we details are true to the best of my
knowledge and belief, '

/)afr’ma(/ ﬁ/mwﬂ%

Signature .

Name of Employee: P{Odekum C‘KQD
Pléce..?.c:’.{;mg ...... Des}gnat]on OKdG‘G/ {}! EK @o_g l:K-I’ L{{o’{
Date: /4/ )/7/{ Department: thmleg;gahve/;)ﬂemb?
Note:; Plaase sign each page of the declaration. Asset declaration form

must ba in A4 size white paper with computer typed (single side)
in prescribed format.



